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Yamuna ha/e bean notifiad tor acquisition, 
primarily for channelisation of the river, no 
such general policy decision to demoRsh 
and acquire old colonies has t>een taken t>y 
the Delhi Administration.

[EngSsf̂

Carrying Night SoH on Head

349. OR. C.SILVERA: Will the Minister 
of WELFARE be pleased to state:

(a) whether Government have received 
some requests for abolition of practice of 
carrying night Soil as head load, at least in 
the year of Social Justice being observed 
during 1990-91;

(b) if so, the details thereof;

(c) whether Government have taken 
any action in the matter so far; and

(d) if so, the details thereof arxf if not, 
the reasons therefor?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VLAS PASWAN):
(a) Proposals have’ben received from the 
State governments during 1990-91 for Cen-
tral assistance under the Centrally Spon-
sored Scheme of Liber^on of Scavengers 
which provides for the conversion of existing 
dry-latrines intowater-pourflush latrines and 
rehabililation of unempk>yed scavengers in 
dignified employment/occupatnn. The ulti-
mate obiective is to abolish the practice of 
carrying nigh soil as head toad.

(b) to (d). A provision of Rs. 23.00 
crores has ben made for this scheme in the 
budget of the Ministry of Welfare and Rs. 
20 J  creres in the budget of the Ministry of 
Urt»n Deratopment for this scheme during 
1990-91. Under an Actkm Plan, 500 towns 
aie praposad to be covered during this year.

[TiwalatkMH

SkM Kalegaon Mijor Irrigatfon Project

350. SHRI S.B. THORAT: W i the 
Minister of WATER RESOURCES be 
pleased to state;

(a) whetlMr Unton Government have 
received a proposal of Sina Kalegaon Mî of 
irrigation Project from Government of Ma-
harashtra: and

(b) if so, the reaction of Government 
thereto?

THE MINISTER OF STATE OF THE 
MINISTRYOFWATER RESOURCES (SHRI 
MANUBHAI KOTAOIA); (a) and (b). Sina 
Kalegaon Miyor fcrlgation Project received 
from the Government of Mahrashtra in 1976 
was returned to the Stale Government in 
1979due to non-compliance of observations 
of Central Appraising Agencies.

[EngSsMi

laaiia of Waiting Mantbera In Heapllal 
O.P.D.a

351. SHRI PRATAPRAO B. BHOSLE: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether patients in O.P.O’s of all 
m ^  Government Hospitals of Delii a n  
examined under some waiting numlMrs Is* 
sued by each Department of HospitalO.P.D;

(b) whether this system has been cre-
ating hardships for lay patients;

(c) whether Government propose to 
introduce digital wailing token schemee; and

(d) ifos^thedMafetherMT?


